
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Tuesday,25th March 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/6656/2017 MUNMI BARUA
            Versus
THE STATE OF ASSAM and 5 ORS.

MR. G CHOUDHURY
MR.K K GOSWAMI
MR.S AHMED
MS.S KAUSHIK

MR.C BARUAH
MR.B CHAKRABORTY(R-5)
SC, APSC
MR.S HUSSAIN(R-5)
MS.P SARMAH(R-5)
SC, PERSONNEL DEPT.
MS.P HAZARIKA(R-5)

2 CRP(IO)/66/2022 UNION OF INDIA AND ANR
            Versus
ARUN KOIRI AND ANR

MR. A BARKATAKI

3 CRP/179/2023 SATRUGHAN SINGH
            Versus
BISHWAMITRA GUWALA AND 3 ORS

MR S KHOUND
MS. N BORAH

MR. A K SINGH (R-1,2,3)

4 WP(C)/4994/2024 ABDUL QUIUM OSMANI
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. M K CHOUDHURY
MR P BHARDWAJ
MR. M SARMA
MS. ANASUYA C

SC, HIGHER EDU

5 WP(C)/622/2025 SANJUKTA BORGOHAIN
            Versus
GUWAHATI METROPOLITAN
DEVELOPMENT AUTHORITY AND 12 ORS
(F)

MR S DUTTA
A K GHOSE

SC, GMC
SC, G M D A

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 25/03/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 12-02-2025 To 04-04-2025
2) MR. J P SHARMA 08-03-2025 To 25-03-2025
3) MD. H BHUYAN 11-03-2025 To 30-04-2025
4) MR I RAFIQUE 14-03-2025 To 04-04-2025
5) MS. M M KOTOKY 17-03-2025 To 28-03-2025
6) MR. A K DAS 18-03-2025 To 01-05-2025
7) MR D BARUAH 20-03-2025 To 29-03-2025
8) MR. FIRUZ KHAN 20-03-2025 To 30-03-2025
9) MR. N ISLAM 24-03-2025 To 04-04-2025
10) MR. A THAKUR 21-03-2025 To 31-03-2025
11) MS. J R THAKUR 21-03-2025 To 31-03-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010047182017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010058142022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010251082023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010199252024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010278572024


12) MR I AHMED 27-03-2025 To 05-04-2025
13) MR. G KHANDELIA 23-03-2025 To 31-03-2025
14) MR. P K DEKA 24-03-2025 To 25-03-2025
15) MR. A LAL 24-03-2025 To 28-03-2025
16) MR D C K HAZARIKA 26-03-2025 To 29-03-2025
17) MR. S K SINHA 24-03-2025 To 27-03-2025
18) MR. A K PURKAYASTHA 25-03-2025 To 26-03-2025
19) MR. S SHARMA 25-03-2025 To 26-03-2025
20) MR. N ALAM 26-03-2025 To 04-04-2025
21) MR. M SARANIA 26-03-2025 To 26-03-2025
22) MR J DAS 25-03-2025 To 31-03-2025
23) MR. A BHATTACHARYA 25-03-2025 To 25-03-2025
24) MR H Dey 26-03-2025 To 11-04-2025
25) MR. S SHARMA 27-03-2025 To 27-03-2025
26) MR. A K PURKAYASTHA 27-03-2025 To 27-03-2025
27) MR H DEY 26-03-2025 To 11-04-2025
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Tuesday,25th March 2025]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 Crl.Pet./1327/2022 SHIBANKAR DAS AND ANR
            Versus
THE STATE OF ASSAM AND 10 ORS

MR. S BANIK
MR. D. BORAH

PP, ASSAM

2 CRP(IO)/300/2023 SAJDA TABASUM AND ANR
            Versus
IMRAN KHAN

MR S PARASHAR

3 WP(C)/6277/2023 KHITISH CHANDRA RABHA
            Versus
THE SECRETARY TO THE GOVT OF
ASSAM AND 6 ORS

MR J ABEDIN
MR J ISLAM
MR. A. HUSSAIN

SC, ELEM. EDU
GA, ASSAM

4 CRP(IO)/185/2024 THE UCO BANK AND 2 ORS
            Versus
ANUWARA BEGUM AND ANR

MR. M SHARMA
MR P AGARWAL
MR H K SARMA
MS. S YASMIN

5 WP(C)/2226/2024 HAM -AK RURAL DEVELOPMENT
FOUNDATION
            Versus
NATIONAL COMMISSION FOR INDIAN
SYSTEM OF MEDICINE AND 11 ORS

MR. A C BURAGOHAIN
M BURAGOHAIN
MS. H BORAH
MS. S NATH

MRS. A GAYAN
DY.S.G.I.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 25/03/2025
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 12-02-2025 To 04-04-2025
2) MR. J P SHARMA 08-03-2025 To 25-03-2025
3) MD. H BHUYAN 11-03-2025 To 30-04-2025
4) MR I RAFIQUE 14-03-2025 To 04-04-2025
5) MS. M M KOTOKY 17-03-2025 To 28-03-2025
6) MR. A K DAS 18-03-2025 To 01-05-2025
7) MR D BARUAH 20-03-2025 To 29-03-2025
8) MR. FIRUZ KHAN 20-03-2025 To 30-03-2025
9) MR. N ISLAM 24-03-2025 To 04-04-2025
10) MR. A THAKUR 21-03-2025 To 31-03-2025
11) MS. J R THAKUR 21-03-2025 To 31-03-2025
12) MR I AHMED 27-03-2025 To 05-04-2025
13) MR. G KHANDELIA 23-03-2025 To 31-03-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010266242022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010205672023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235602023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010111542024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010083392024


14) MR. P K DEKA 24-03-2025 To 25-03-2025
15) MR. A LAL 24-03-2025 To 28-03-2025
16) MR D C K HAZARIKA 26-03-2025 To 29-03-2025
17) MR. S K SINHA 24-03-2025 To 27-03-2025
18) MR. A K PURKAYASTHA 25-03-2025 To 26-03-2025
19) MR. S SHARMA 25-03-2025 To 26-03-2025
20) MR. N ALAM 26-03-2025 To 04-04-2025
21) MR. M SARANIA 26-03-2025 To 26-03-2025
22) MR J DAS 25-03-2025 To 31-03-2025
23) MR. A BHATTACHARYA 25-03-2025 To 25-03-2025
24) MR H Dey 26-03-2025 To 11-04-2025
25) MR. S SHARMA 27-03-2025 To 27-03-2025
26) MR. A K PURKAYASTHA 27-03-2025 To 27-03-2025
27) MR H DEY 26-03-2025 To 11-04-2025
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